Title: Need to provide stoppage of trains at Mandawali railway halt and also construct halts at Nand Nagri
and Dharmpura Ajitnagar in Delhi.
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...(Interruptions)

MR. SPEAKER: Nothing should go on record except matters under rule 377.
(Interruptions) ™

14.07 hrs

(At this stage, Dr. Girija Vyas some other hon. Members came
and stood on the floor near the Table.)

...(Interruptions)

MR. SPEAKER: Nothing should go on record except Matters under Rule 377.
(Interruptions) *

MR. SPEAKER: If you want to say anything, you can say after Matters under Rule 377. Please go to your seats.
...(Interruptions)

MR. SPEAKER: Please go to your seats. You have to allow them also. Many Members have given notices under
Rule 377.

...(Interruptions)
MR. SPEAKER: This is not the proper way.

...(Interruptions)
MR. SPEAKER: This will not go on record please.

(Interruptions)*

MR. SPEAKER: Nothing should go on record, except Matters under Rule 377.
(Interruptions) *

*Not Recorded.



